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to time is shown by the individual com· 
pani s in their publi hed annual ac ounts 
a required under the Companies Act. 
Consolidated data on the depreciation 
provision made by all companies i , how-
ever, not available, and the Government 
i not required under Jaw to coHect and 
collate the arne. Asses ment of the actual 
accumulated amount of depreciation pro-
vision made by all companies at work is 
also not pos ible to be made unless 
annual accounts of each company are 
analysed. Sueh a task would h@wever not 
be commen urate with the time and 
energy needed in a~hievjng the purpose a 
the number of registered companies in the 
country is n w around 80,000. 

Profit of i . T.Js Ltd. 

9733. HRI SUSHIL BHAT ACHA-
R Y A: Will the M ioi ter of COMMUNI. 
ACTIONS be plea cd to state: 

(a) whether the public sactor Indian 
Telephone Indu~trjes Ltd. has made any 
profit during 1982.83; 

(b) if so, what is the amount of profit 
and; 

(c) what i the percentage increa e in 
profit as well in production over the 
previous year ? 

TH DEPUTY MIN 1ST R IN THE 
MlNlSTR Y OF COMMUNICATIONS 
(SHRI VlJAY N, PATIL) (a): Yes, Sir. 

(b) The estimated profit of Indian 
Telephone Industrie Ltd. (ITl) for the 
year 1982-83 is Rs. 1850 lakhs before tax. 

S. No. Language 

1 2 

1. Telugu 
2. Hindi 
3. Tamil 
4. Malayalam 
5. Kannada 
6. Bengali 

7. Oujarati 

(c) The estimated percentage increas in 
profit during 1982·83 over 1981-82 i 6.7 
and the estimated percentage in rease in 
value of production during 1982-83 over 
the previous year is 13.96, on the basis 
of provisional figures. 

Propo al to Produce Full Length Film 

9734. SHRI GIRIDHAR GOMANGQ: 
Will the Minister of INFORMATION 
AND BROADCASTING be pJeas6d to 
tate : 

(ti) the numbur of films pr du<.:,d 
during the year 1982-83 by i 1m 
Producers and State Governments 
language-wise ; 

(b) the im:entives provided by his 
Mini ' try and State Government for the 
production of the e films? 

(c) the infrastructure and facilities 
provided by Government therefor; 

(d) whether Government of india 
have any scheme proposal to produce full 
length films ; and 

(e) if so, the detailed proposals 
therefor '! 

THE DEPUTY MINISTER IN THE 
MINISTRY 0 INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT 0 PARLIAMENTRY 
AFFAIRS (SHRI MALLIKARJUN) : (a) 
During the year 1982, 763 film were 
censored by the Central Board of Film 
Censor. The language-wise break up of 
these films is a under: 

Total 

3 

154 
148 
141 
117 
51 
49 
19 
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12. 

13. 

14. 

15. 

16. 

17. 

1 R. 

19. 

20. 

2 

Marathi 

Oriya 

Urdu 

Pllnjabi 

A samese 

Bhojpuri 

Rajasthani 

Nepali 

nglish 

Malvi 

Konkani 

Brijbhasha 

Maithili 

24 

9 

7 

6 

5 

3 

3 

2 

1 

1 

763 ----.. _- ------------------------------
(b) The N:.ttional Film Development 

Corporation give loans for production 
f feature films. A number of State 

Government s like Karnataka , Andhra 
Prade h , Orissa and West Bengal give 
ub idies to film maker for producing 

fi Ims in regional languages. 

(c) The Corporation h. set up a 
16 mm infra tructurc unit in al ,utta and 
a sub-titling facilities to film maker . . 

(d) Yes, Sir. The NFDC has , tarled 
making it own fil ms by Cn01Il1; 'iioning 
outside dirrctor" IlOder its 100% finan cing 
cherne. 

(e) Under the schem the outside 
dir ctor. art: <.: mmi. sioned to make film" 
on behalf of NPDC based on outstanding 
prize winning cript. Tn uch cases 
N C meets full cost of the film. Under 
thi scheme the NFDC ha. sanctioned 
the following 8 proje ct :-

I. Atyachar (Marathi) 

~. Ad i Shankaracharya (San, ~rjt) 

3. Jaane Rhi Do Yaaron (Hind i) 

4. Ma5sey Sahib (Hindi) 

5. Party (H ind i) 

6. Tarang (Hindi) 

7. Godam (Hindi) 

8. Ghare Bairey (Bengali) 

Guideline for pUblication of Union Govern-
roent Journals in regional language 

tJ735. SHRI BRAJAMOHAN 
M HAN ('Y: Will the M ini tel' of 
INF )RMATJON AND BROADCAS -
ING be pleased to tate: · 

(a) in which of the language of the 
country periodical 'Jojana' is bejng 
pub! ished ; 

(b) is there any proposal to publish 
4Jojana' in Oriya ; 

(c) what are the board guidelines for 
th publication of Union Government 
Journals and publication in r gi nal 
language·s ? 

.: . 




